
F.Na. 01(03)/Raster /CESTAT/2024-Part-II
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Purarn, New Delhi-l10066

ORDER NO. 135 of2024

Hon'ble President is pleased to partially modify the roster order no. 95 of
2024 for CESTAT,New Delhi from 08.11.2024 and 29.11.2024 as follows:-

Dated: 28.10.2024

r-·------- . ~.------------------------------ ..--..-----r.--..-.-"'.,.'_., ,.....,...,.._._.,._...,. _
i PERIOD J' . CORAM I WORKS ASSIGNED
:.._---_.._---------_..._-_.._-- ..'-.------------~--------.-------.-------------!---------_---------. -.
. Oil r Honblc Mr.lustice Oilip Gupta, President and CST Appeals
0[5.11.202·1 I Mr. P. V. Subba Rao, Hun'hle Member(Technical)• a nd
29.11.2024,

: At 10::30 a.rn i

.--------- ----. -.-----------.-------------------------.-- ..1. .... __" . _ ",,,_ ._
Note:

l. In the event of non sitting of a Bench. the adjourned dates of listed lllatters will be available Oil t:le
wehsite www.cestal.gov.jn in the link "Daily orclef'S"/"cClurt proceedings"

Copy to:-

By Order

~~
Depu ty Regi s tra r

SPS to Hon'ble President/ HOll'ble Member, CESTAT, New Delhi /PA to Registrar/Deputy/Assistant ReglstrdJ'.
CESTAT, New Delhi /Bar Association/a/a Chief Commissioner (AR)/Notice BOdrd/Website/Guard File/OfficeCopy.

~~
Deputy Registrar



F.No. 01(03)jRoster jCESTATj2024jPart - II
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Puram, New Delhi-ll0066
Dated: 28.10.202!J

ORDER NO. 136 of 2024

Hon'ble President is pleased to order the sitting commencing from 04.11.2024 to
24122024 for CESTAT Chennai as fcllows.-, ..

PERIOD CORAM WORKS ASSIGNED

From Mr. P. Dinesha, Hon'ble Member (Judicial) and Customs, Excise and Service
04.11.2024 to Mr. Vasa Seshagiri Rao. Hori'ble Member (Technical) Tax Division Bench matters
24.12.2024 Mr. M. Ajit Kumar, Hon'ble Member (Technical) Single Member Bench

matters
Note:

1. In the event of leave/tour of Technical Member in the Division Bench, Mr. M. Ajit Kumar,
Hon'ble Member (Technical) will sit in the Division Bench and if the Judicial Member is on leave/tour,
both the Technical Members will sit in the Single Member bench.

2. All part heard matters are released for fresh hearing before the regular bench.

3. The roster is subject to holidays/vacations as declared in the calendar for 2024.

1. In the event of non sitting of a Hench, the adjourned dates of listed matters will be available on
the website www.cestflt.gov.in in the link "Daily orders" /"court proceedings".

COllI' '.0 .
:)1"; :(l ii(lll':llt' 1)1'(~sid(':Jtjll(lI1!1[(o ~1c1111l('1',ClSIA!". ChI'Hldljl'A to l~egistrarjDcputy/l\ssistant Registrar, CESTI\T,
I i11'llllcil/ILII /\"()("]dtrllll/()j(l COllll11i"i(lIIl:1 C\R)/N()tlc(' l,oarci/Websit(,/ClI<lI"d FilejOifice Copy.

~~
Deputy Registrar



F.No. 01(03)jRosterjCESTAT j2024jPart -II
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Puram, New Delhi-l10066

Dated: 28.10.2024
ORDER NO, 137 of 2024

'Hon'b!e President is pleased to order the sitting commencing from 04.11.2024 to
2412 2024 for CESTAT New Delhi as follows>, ..

PERIOD I CORAM WORKS ASSIGNED -r .
04.11.2024 I Hon'ble Mr. Justice Dilip Gupta, President andi From ! Customs and Excise I

i~to 24.12.2024 Mr. P. V. Subba Rao, Hon'ble Member (Technical) Division Ben~h matt~c~
I From 04.11.2024 Ms. Rachna Gupta, Hon'ble Member (judicial) and Service Tax Division
I to 14.11.2024 and Ms. Hemambika R. Priya, Hori'ble Member [Technical) Bench matters
I Ms. Binu Tamta, Hem'ble Member (Judicial)

~---------

I from 02.12.2024 Single Member Bench
I to 13.12.2024 matters
From 18.11.2024 Ms. Binu Tamta, Hcn'ble Member (Judicial) and Service Tax Division
to 29.11.2024 and Ms. Hemarnbika R..Priya, Hon'ble Mernber I'I'echnical) Bench matters
from 16.12.2024 to Ms. Rachna Gupta, Hori'ble Member (Judicial) Single Member Bench

i 24.12.2024 I matters --
Note:

1. In the event of tour/leave/Chamber work of Hon'ble President/Member (judicial) in a Division 'Belich, the
judicial Memher sitting in the Single Member Bench will sit in that Division Bench. If both the judicial
Mernber/Hon'ble President in the Division Bench are on leave/tour, all Division Bench matters will be heard by the
judicial Member who is sitting in the Single Member Bench with Ms. Hernarnbika R. Priya, Member (Technical) and
In whose absence, Mr. P. V. Subba Rao, Member (Technical) will join the Division Bench and the other Technical
Member. If available. will Sit in Single Member Bench.
2. In the event of leave/tour of a Technical Member, the other Division Rench will hear all matters and the judicial
Member will sit In the Single Member Bench.
TAl! p.irt hr;mj matters 31'(' rc.cascd for fresh heariru; before the regular bench.

11 Tile! ostrr IS subject toiwillLlys/ vacations a, dccLll'Cri in the calendar for 202·1.

r; III tlil' ('vent of non sitting of a ])ench, the adjourned dates of listed matters will be available on the
webslt(· Yi_WW~£,Q;5ta1gQYillln the link "Daily orders" ('court proccedmgs".

BY~~,--

~esh Gupta)
Deputy Registrar

Copy to:-
SPS to Hori'ble Prcsidcut/Hon'hlc Members, C[STAT, New [)elhi/PA to Registrar/Deputy/Assistant Registrar, CF.STAT, New
Delhi/Bar Associatinn/Oyo Chief Commissioner (AR)/Notice Board/Website/Guard File/Office Copy.~:ar



F.N o. 01 (03)/Roster /CESTAT/2024 /Part - J I
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, RK. Puram, New Delhi-110066

Dated: 28.10.2021

ORDER NO.138 of2024

l-lori'ble President is pleased to order the sitting commencing from 04.11.2024 to
24122024 for CESTAT Mumbai as follows'-, ..

PERIOD CORAM
WORKS ASSIGNED

From
Mr. S. K. Mohanty, Hon'ble Member (Judicial) and

Excise Division Bench

04.11.2024 to Mr. M. M. Parthiban,'Hon'ble Member (Technical) matters

24.12.2024
Fro 111

Mr. c.J. Mathew, Hon'ble Memher (Technical) and
Customs Division Bench

04.11.2024 to Mr. Ajay Sharma, Hon'ble Member (Judicial) matters

24.12.2024
"

From Mr. S. K. Pati, Hon'ble Member (Judicial) and
Service Tax Division

04.11.2024 to Mr. Anil G. Shakkarwar, Hon'ble Member (Technical) Bench matters

24.12.2024
Note: 1. In the event of leave/tour of any Member in the Customs/Service Tax Division Bench, the Jist will

he taken up by the Bench comprising Mr. S. K Mohanty, l-lon'ble Member (Judicial) and Mr. M. M.
Parthihan, Hon'hle Member (Technical) or any other available Division Bench and the other availahle
Memher in that Division Bench will sit in Single Memher Bench. If any Member in the Excise Division
Hench is on le,lve/tClur, the matters will be taken up by other two Division Benches by splitting the list
into two or by the available Division Bench and the other remaining Member will sit in the Single

Member Bench,

'J
,\11 P,lrl ncard matters Me rckased for fresh hearing before the regu\;1r bench

Ti~(' :'()s~cr is sllbjeclt:l holld;]ys/ V;lC<ltionsas declared in the calendar for 2024

'1 111 the event of non sitting of a Bench, the <lC\journed dates of listed matters will be aV;lil,lblc on
1111'\'.I'!),~IIT\"'{y'W_j.:csJ;JlJ:m!ju III the link "Daily orders" j"cuurt proceedings"

ukesh Gupta)
Deputy Registrar

Copy to>SF'S to Hon'hle President/llon'ble Members, CESTAT, Mumbai/PA to Registrar/Deputy/Assistant Registrilr, CESTAT.
MUJl1hai/llar ,\ssociation/O/o Cornmissioner (ARl/Notice Board/Webslte/Cuard File/Office Copy. .

. I~~r



F. No. 01(03)/Roster/CESTAT /2024/Part - II
Customs, Excise and Service Tax Appellate Tribunal

West Block No.2, R.K. Purarn. New Delhi-110066

Dated: 28.10.2024

ORDER NO. 139 of 2024

Hon'ble President is pleased to partially modify the roster order no.121 of 2024 for
CESTAT,Ahmedabad from 04.11.2024 to 29.11.2024 as follows:-

PERIOD CORAM WORKS ASSIGNED
From Mr. Ramesh Nair, Hon'ble Member (judicial) and Service Tax and Customs
01.11.2024 to Mr. Raju, Hon'ble Member (Technical) Division Bench matters
29.11.2024
From Mr. Somesh Arora, Hcn'ble Member (judicial) and Excise Division Bench
04.11.2024 to Mr. C. L.Mahar, Hori'ble Member (Technical) matters
29.11.2024

Note:
1. In the event of leave/tour of any Member in a Division Bench, the matters will be taken up by
the other available Division Bench and the remaining Member in the" Division Bench will hear Single
Member cases.

2. Whenever, a Judicial Member of one Division Bench and the Technical Member of the other
Division Bench is on leave/tour, the available judicial Member and Technical Member will form the
Division Bench and hear all the 013 lists till such time one of the Members rejoins after the leave/tour
period.

3. On every Wednesday ~nd Friday Mr. Somesh Arora, Member (Judicial) and Mr. C L Mahar,
Member (Technical) will sit in Single Member Bench and the Excise Division Bench matters will be heard
by the other Division Bench.

4. All part heard matters are released for fresh hearing before the regular bench.

5. The roster is subject to holidays/winter vacations as declared in the calendar for 2024.

6. In the event of non sitting of a Bench, the adjourned dates of listeclmatters will be available on

the website www.cestat.~ov.in in the link "Daily orders" j"court proceedings".

By Order,

>~\.._,__
~kesh Gupta)

Deputy Registrar
Copy to.
SPS to Honhlc President/ Hon'b!c Members, CESTAT, Ahrnedabad/PA to Registrar/Deputy/Assistant Registrar,
CESTAT,Ahmedabad /Bar Associatiori/Oyo Commissioner (AR)/Noticc Board/Website/Gu<1J'd File/Otlicc Copy.

'n. '---.
~egistr(1r


